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THE INDUSTRIAL DISPUTES (BANKING COMPANIES) DECISION
: ' (REPEAL) ACT 2001 '

No..19 oF 2001

[3rd August, 2001.]

An Act to repeal the Industnal Disputes (Banking Compames)
' Decision Act, 1955.

BE it enacted by Parhamenl in the Flfty 9econd Year of the Republic of Indla as
follows:— '

Syhor‘( title.
(Repeal) Act,2001.

Repeal of Act 2. The Industrial Dlsputes (Bankmg Companics) Decision Act, 19535 is hercby

41 of 1955. repealed.
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1. This Act may be called the Industnal Dlsputes (Bankmg Compames) Decision




